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Confirmation of Employees wording in 
General Reserve Engineer Force

5925. SHRI A. K, OOPALAN : Will 
the Minister of DEFENCE be pleased to 
state : 1

(a) whether the employees who are 
working in General Reserve Engineer Force 
(GREF) for more than 10 years have not 
yet been confirmed ;

(b) the criteria maintained by Govern-
ment for confirming the employees working 
in the General Reserve Engineering Force ; 
and

(c) the steps taken by Government to 
confirm them ?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM) : (a) ^o mem-
ber of G. R. E. F. has so far been con-
firmed. *

(b) The General Reserve Engineer Force 
was created in I960 as a temporary organisa-
tion. According to rules, posts in a temporary 
organisation can be declared permanent only 
after the organisation has existed for at 
least ten yean and is not likely to be wound 
up thereafter in the foreseeable future! 
Keeping in view the future work-load with 
the organisation, the need to attract better 
candidates for recruitment, and for increas-
ing contentment and efficiency of its mem-
bers, the rules were relaxed in 1967. Orders 
were passed creating a nucleus of perma-
nent posts both for offfctfs and subordi*

Unrest amongpt Civilian Employees of 
Proof ami Experfmeat Owtre at 

Chandipur, District Balasore .

5926. SHRI S. S. MOHAPATRA : 
Will the Minister of DEFENCE be pleased 
to state: * ’

(a) whether there; is unrest amongst 
civilian employees of Proof and Experiment 
Centre at Chandiptsr, District Balasore ; 
and

(b) if so* what steps Government have 
taken in this regard ?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI VIDVA 
CHARAN SHUKLA) : (a) There is no un-
rest as such. A memorandum has, hoy/* 
ever, been received from the Fmployces 
Union expressing certain grievances.

(b) The points raised in the Memo* 
r&ndum are under examination. ,

Sheds of Cnuions of Proof and Experiment 
Centre sold in oi»rn Market .

5927; SHRI S. S. MOHAPATRA A 
Will the Minister of DEFENCE be pleased 
to state :

(a) whether shells of cannons slid 
into sea by Proof and Experiment Centre 
at Chandipur, District Balasore, are 
being collected and sold in o^en market '; 
and

(b) whether these carry marks to signify
code 1 :■ ■.

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) JN THE MINIS-nates.

(c) After orders were passed in 1967, 
the revised terms and conditions under 
which confirmation could be ,«na<tet[ were 

UP published towards the. end 
of 1969, Thereafter individual <caiŝ , :werC
« ^ S8CdJuj, qu^ ’‘Pwmancncy ̂ d p t^ m a -  
nency. While orders for the quasi-pennar 
aency have issued for 'the ^ b r i ^ ^ f

TRY OE DEFENCE (SHRI VIDYA 
CHARAN SfiUKLA): (a? SheMs, after re* 
cowry ftomjhe m  shore atid̂  removal of 
copper driviaig band, are serit 4o' the Sal vage 
P«POt from these ^  auctioned to

recovered directly from the sea sho^e by t& 
local population ami th?se ?j*b map find 
their way op«i market. * ' *




